101
8. No, Circle No. of
post
offices
upgraded
from
1-4-77
to
31-1-78
12. Orissa . . . 341
upgraded
in Feb-
rurary,
1978
, 13- Rajasthan . “ 18
t4. Tamilnadu . . 7
15. U. P. . 7
16. West Bengal . . 13
1191

Nan:s of Branch pist Offices upgradedfto be
ahraded in Qrissa State in 1977-78.

Upgraded To be upgraded
1. Rasgovindpur ; .mGurandia
2. Biswanathpur 2. Barkhama
3. Sumandalo 3. Olaver
4. Kurtumgarh 4. Khuntagaon
5. Avana

6. Hulursinga

Settlement of Labour Disputes in
Gujarat

*

1371, SHRI PRASANNBHAI MEH-
TA: Will the Minister of PARLIA-
MENTARY AFFAIRS AND LABOUR
be pleased to state:

(a) whether some labour disputes
in Gujarat have been referred to him
for settlement during the last one
Year; and

(b) how many cases he has been
able to settle?
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (StRI1
RAVINDRA VARMA): (a) and (b).
Presumably reference is to labour dis-
putes in respect of which the appro-
priate Government under the Indus-
trial Disputes Act is the Government
of Gujarat. No such disputes have
been referred to the Union Labkour
Minister during the last one year.

Steps to supply Raw Material and
Power to Mini Steel Mills

1372, SHRI GANGADHAR APPA
BURANDE: Will the Miraster of
STEEL AND MINES be pleased to state
the steps taken to supply adequate raw
materials and power to the minai steel
rulls?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI KARIA MUNDA): Ziovernment
do not directly regulate supply of raw
materials 1o the mini steel piants. How-
ever, in order to assist the mini steel
plants, Government have abolished im-
port duty on melting scrap, and excise
duty on certain categories oi heavy
melting scrap procured fron: the inte-
grated steel plants, Government have
also allowed import of graphite elec-
tordes whenever indigenous supply has
not been adequate to meet th2 require-
ments of the mini steel units. Im-
port of certain quanlity of specified
categories of scrap has also been allow-
ed recently so as to supplement indi-~
genous supply.

As regards power, Government
effortg has been to ensurz supply of
power to the mini steel plants on corti-
nued and consistant basis, to the ex-
fent feasible. The actual power
supply however depends upon total
availability of power in different States
and the relative priority that may be
accorded to thig industry by the State
Electricity Boards at a particular poing
of time.





